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Status as on 19.10.2022 

The shed previously occupied by the unit M/s RK Electricals , Mettur 
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BEFORE THE HON’BLE NGT (SZ), 

CHENNAI 

Original Application No. 244 of 2021 (SZ) 

 

 

S.S. Rajasekaran, 

Mettur Dam, Salem 

                                     …Applicant                                                         

 

-Vs- 

 

 

R. Ramachandran 

Managing Director,  

Mettur Dam, Salem District & Others. 

                                                                                       

…Respondents 

 

 

 

 

REPORT FILED ON BEHALF OF THE 

3RD AND 4TH RESPONDENTS – TAMIL 

NADU POLLUTION CONTROL 

BOARD 

 

 

 

Advocate for Respondent: TNPCB 

Thiru. Sai Sathyajith  

BSC, Chennai. 

 

 

 

Dated: 11.11.2022 

 

Date of hearing: 02.12.2022 


